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. MuoiMtm «f W<il-drlIIiii( Rifs in ULC,, Ranchi
a»». Shri Karttk Oiaon: Will the Minister of Industrial Development 

and Company Affain be pleased to 
state:

(a) whether well drilling rigs are 
being manufactured in the Heavy En- 
ginnerlng Corporation, Ranchi-

(b) if so, the present achievement 
of the HJ5.C. in the field; and

(c) the number of such drilling rigs 
supplied to the Government of Bihar 
fQr use in the drought affected areas?

Th« Minister <4 Industrial Develop­
ment and Company Affairs (Shri F. A. 
Ahmed): (a) and (b). The Company 
plan to manufacture well drilling 
rigs from 1987-68 onwards. Initially, 
this will be confined to assembly 
from imported components. During
1967-68, 22 rigs are expected to be 
manufactured.

(c) Nil.

2072 . sffrPurmfa? :
«fV sar* :

w t  w tetfnw  f a r m  iw t  <n<T4>
ftrf Heft Î'll s> l̂ ft>

(l>) WI <K*K % sutnqftY 
farSr if tnprrr f«Rrr v rom r
WtPlq TT fsrw PfrqF

( « )  ?t, eft jftsRT VT
« fttT  W T fc ; * f lr

(n ) w  «FK«r% t V ^
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5>!HT%»frC % witSf wftw
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wr fw tt vt ftr«*r 'rfoftarar
sft/WTSiraT Wk TO'JJTOT TT UHJJR-
fo n  j*rr 22-* —r, 7 s iw  j « t  
rfh: w  *nr«f arw art t̂ V $ 1 qft- 
Jj'taRT qT fsr fffW fW li ¥Y ftWff 
«rrr % <rnrrg 5V fam  anSJni 1

Procurement and Storing Policy
2073. Start G. S. Mishra: WiU the 

Minister of Railways be pleased to­
st ate:

(a) the procurement and storing 
policy of Railways;

(b) the stores, which Railway Ad­
ministration is largely procuring from- 
Madhya Pradesh; and

(c) the number of stores belonging, 
to Railways in Madhya Pradesh?

Th Minister of Railways (Shri C. M. 
Poonacha): (a) The rules for procure­
ment of stores for the Railways are,, 
in accordance with the general policy 
of Government of India, based inter 
alia on the following principles apart, 
from the normal principles of finan­
cial propriety:

(i) obtaining the best value for 
the money spent through the 
system of competitive tenders 
invited in the most open man­
ner practicable;

(ii) encouraging indigenous in­
dustry consistent with eco­
nomy and efficiency; and

(iii) encouraging cottage and small 
scale industries. The stores- 
and equipment required for 
use on the Railways are pro­
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cured mainly through the fol­
lowing agencies:

(i) Railuia.]; Board: Rolling stock
(and some components), rails, bridge 
girders, imported steel sections, Elec­
trical Signalling equipment, coal, etc.

(ii) Director General Supplies and
Disposal*: Generally all items of
stares and equipment valued over Rs.
25,000 (in each case) except for items 
like non-standard parts and compo­
nents, building materials, wooden fur­
niture. Fox this purpose, a list of 
items handled by that organisation has 
been circulated by them to the Rail­
ways.

(iii) Chief Controller of Printing fc
Stationery: All items of stationery
and office appliances.

(iv) Railway Administrations: Items 
not covered by (i), (ii) & (iii) above.

The policy of storing materials an 
the Railways broadly is that those 
items which are required for capital 
works are generally consigned direc­
tly to the site of work. The stores ar­
ranged for maintenance requirements 
are kept in the main depots, located 
adjacent to the railway workshops to 
facilitate issues, and/or, near to the 
main market or industrial centres (e.g. 
Bombay, Calcutta, etc.) to facilitate 
handling of receipts and distribution, 
these depots provided with requisite 
facilities for safe custody and preser­
vation of (tores.

Endeavours are made to keep the 
stocks at an optimum level to prevent 
“stock outs", as well as avoid unneces­
sary  locking up of capital, risk of 
deterioration and extra expenses in 
looking after the holdings.

(it) Steel front Hindustan Steel Ltd. 
Bhilai, Electrical Equipment from 
Heavy Electricals (India) Ltd. Bhopal, 
Coal, Cement, Timber, Lime, Fire Bri­
cks, Fire Clay, Aluminium Conductor 
Cables, Steel Castings, etc.

(c) (1) Stores Depots at New Katni 
and Itarsi to keep stock of diesel loco­

motive spares for the up keep o f 
diesel locomotives;

(ii) a Depot at Gwalior to meet the 
requirements of components and gene­
ral stores for rapairs and maintenance 
of narrow-gauge rolling stock running 
on ex-Gwalior State Railway section 
on Central Railway.

(iii) Depot at Raipur to stock stores. 
for the Galvanising Plant set up for 
the Railway Electrification Project.

Apprentice Mechanics
2074. Shri S. C, Besra: Will the

Minister of Railways be pleased to 
state:

(a) the policy regarding the pay­
ment of House Rent and City allow­
ance to the Apprentice Mechanics, 
selected through the Service Commis­
sion from amongst the permanent re­
gular employees and those drawn 
from the artisan staff;

(b) the practice followed on the 
Northern Railway;

(c) whether the Policy is uniformly 
adopted on different Railways; and

(d) if not, the reasons therefor?

The Minister of Railways (Shri C. 
M. poonacha): (a) The Allowances 
are admissible to these staff.

(b) to (d). Information is being 
collected and will be laid on the Table 
of the House in due course.

Signal Workshops Staff
2075. Shri S. C. Besra: Will the

Minister of Railways be pleased to 
state:

(a) whether it is a fact that while 
the normal duties of Block and Signal' 
Inspectors are on line, they are fre­
quently being posted in Signal Work­
shops 011 supervisory posts;

(b) whether such postings affect the 
limited channel of promotion available 
to the staff of Signal Workshops; and

(c) if so, the reasons therefor?




